
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs.):
TIS HAZARI COURTS, DELHI

577\l3" '5?-N3 l 5 UCTZUZFNo._ /Admn.l/Estt./2025 Dated ‘J

Copy of the notification dated 22.09.2025 of the H0n’ble High Court of Delhi regarding
the amendment to the Delhi District Courts Establishment (Appointment and Conditions
of Service) Rules, 2012 which are called the “Delhi District Courts Establishment
(Appointment and Conditions of Service) (Amendment) Rules, 2025” is forwarded
herewith for information and further necessary action at your end.

1. All the Ld. Principal District & Sessions Judges, Delhi/New Delhi with the request to
circulate the same in their respective districts For information and necessary action.

2. The Ld. Principal Judge, Family Courts (HQs.), Dwarka Courts, New Delhi.
3. All the l.d. Judicial Officers posted in Central District. Tis Hazari Courts, DeThi. "
4. The Chairman, Website Committee. 'l'is llazari Courts. Delhi with the request to upload

the sat c on the Website of Delhi District Courts as per rules. -__
5. A e branches of Central District, Tis Ilazari Courts, Delhi.
6. ealing Offieial for uploading the same on Centralized Webs‘ e thro gh LAYERS as

per rules.
7. PS to the undersi ned.g M .
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*' (VIRENDER KUMAR BANSAL)
Principal District & Sessions Judge (HQs.): Delhi
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